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Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A. No. 1977/2020 

 
Today, this the 4th day of December, 2020 

 
Through video conferencing 

 
Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 

Hon’ble Mr. A. K. Bishnoi, Member (A) 
 

Sunita Meena (Employee Code 46638) 
Group B, Aged 36 years  
Designation PGT 
W/o Shri Sanjay Meena 
R/o 3, Mahaveer Nagar, Near Railway Station 
Ranthambore Road, Sawai Madhopur 
Rajasthan PIN 322001 
Presently posted on the post of PGT Chemistry 
At Kendriya Vidyalaya no. 2 
Agra Cantt., Agra.        
        .. Applicant 

 
(By Advocate : Ms. Kavita Bhati ) 
 

Versus 
 
Kendriya Vidyalaya Sangathan 
Through the Commissioner  
18, Institutional Area,  
Shaheed Jeet Singh Marg 
New Delhi - 110016.     

.. Respondent 
(By Advocate : Shri S. Rajappa) 

 
 

ORDER (ORAL) 
 
Mr. Justice L. Narasimha Reddy, Chairman : 
 

  The applicant is working as Post Graduate Teacher 

(PGT) (Chemistry) in the Kendriya Vidyalaya Sangathan 

(KVS) and is posted at an institution at Agra 
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Cantonment.  She made a representation to the 

respondents with a request to transfer her to an 

institution at Jaipur on the ground that her husband is 

employed at that place. Her grievance is that no steps 

have been taken so far. 

2. Heard Ms. Kavita Bhati, learned counsel for the 

applicant and Sh. S. Rajappa, learned counsel for the 

respondents. 

3. As in the case of any other organization, there exists 

a facility in the KVS also, for posting an employee near to 

the place where his/her spouse is working.  However, 

much would depend upon the availability of vacancies 

and exigency of service.  The question as to whether the 

applicant can be transferred to an institution at Jaipur, 

needs to be examined by the respondents.  The 

representation made by the applicant was to an authority 

at Agra.  It must be to the Commissioner of the 

Sangathan.   

4. We, therefore, dispose of the OA, leaving it open to 

the applicant to make a representation to the 

Commissioner of the KVS, Delhi, within four weeks from 

today.  On receipt of such a representation, the authority 

shall pass an order within two weeks thereafter, in 
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accordance with the policy guidelines.  It is also directed 

that if there exists a vacancy of PGT (Chemistry) in the 

institution at Jaipur, the feasibility of keeping that 

vacant till the representation of the applicant is disposed 

of, shall be considered. 

  There shall be no order as to costs. 

  

 (A. K. Bishnoi)   (Justice L. Narasimha Reddy ) 
     Member (A)     Chairman 
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